
 329.0  .  Matters  under

 it  may  ultimately  affect  the  produc-
 tion  of  steel  in  Bhilai  steel  plant  as

 the  stock  in  the  plant  would  dimi-

 nish  by  then,

 The  strike  by  the  transport  con-

 tractors  has  already  affected  a  num-

 ber  of  workers  who  are  engaged  in

 mines  for  digging  iron  ores.  Besides

 this  prolonged  strike  may  ultimately
 result  in  ०  national  loss  and  serious-

 ly  jeopardise  the  national  economy  to

 a  great  extent,

 The  Steel  Ministry  should  immedi-

 ately  untervene  in  the  matter  to  bring
 an  end  to  the  strike  by  the  transpor-
 ters  who  are  engaged  in  Dallirajhara
 mines  for  transporting  iron  ore.
 =

 (vi)  REPORTED  DAMAGE  TO  FOODGRAINS
 DURING  TRANSPORTATION  DUE  TO  NEGLI~
 GENCE  OF  Foop  CORPORATION  OF  INDIA

 अंक  में  प्रथम  पृष्ठ  पर  काटा  भी  छपा  ह,

 जहां  की  स्थिति  दखने  से  स्पष्ट  हा  जाता  ह

 fam.  सी.  आई.  के  आधिकारी  साढ़े

 के  मुल्य  के  गह  त  का  सड़ाने

 एवं
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 (vii)  REPORTED  STRIKES  AND  L@CKOUTS
 IN  SEVERAL  INDUSTRIAL  UNITs  IN

 BOMBAY

 SHRI  K.  P.  SINGH  DEO  (Dhen-
 kanal):  Sir,  I  may  be  permitted  to
 raise  the  following  matter  of  urgent

 public  importance  under  Rule  377:

 Seventy-nine  industrial  ynits  in

 Bombay,  Thana-Belapur  Industrial

 Complex  area,  some  of  which  were

 engageq  in  producing  consumer  goods
 components  for  electrical  generation,
 transmission  anqg  distribution  equip-
 ments  and  certain  vital  components
 for  Defence  purposes,  have  been  on
 strike  and  lockout  since  the  last  niaec

 months,

 This  has  affected  35,000  workers,  ।-.

 volving  a  loss  of  industrial  production
 to  the  tune  of  Rs.  1  1/2  crores  a  day
 and  Rs.  40  lakhs  per  day  loss  to  the

 Exchequer  by  way  of  Central  Ex-
 cise  and  other  duties.

 This  has  also  aftected  the  Defence

 preparedness  of  the  country,  the  fun-

 ctioning  of  the  State  Electricity
 Boards  and  the  Exports  Promotion
 and  Import  substitution  effort.

 Government  in  the  Labour  Minis-

 try  must  take  initiative  to  resolve
 this  crisis  since  the  Prime  Minister
 herself  at  the  State  Labour  Ministers’

 Conference  held  at  Delhi  on  July  18,
 19,  20,  1980  has  expressed  grave  con-
 cern  in  the  present  economy  and  the
 need  to  raise  production  of  goods
 for  consumer  and  defence  require-
 ments.

 (viii)  REPORTED  DEATHS  DUE  TO  DRINK-
 ING  OF  SPURIOUS  LIQUOR  IN  DELHI  ON

 19-7-1980



 331  DG.  (Genl.)  Min,

 19  जुलाइ,  1980  at  यमुनापार  न्यू

 यह  दरअसल  मात  नहीं  ,  कत्ल  है.  आर  इस

 कत्ल  की  (हिस्सेदार  पुलिस  भी  ह।

 MR.  DEPUTY-SPEAKER:  Now,
 we  go  to  the  next  item.

 थी  सनी  राम  बागड़ी  :  उपाध्यक्ष  महाशय ,

 मरा  पाइंट  आफ  आडर  हा  नियम  377  के

 MR.  DEPUTY-SPEAKER:  There

 will  be  no  point  of  order  in  respect
 of  377.  Nothing  will  go  on  record.

 **
 (Interruptions)

 DEMANDS  FOR  GRANTS

 RAL),  1980-81—contd.
 (GENE

 MINISTRY  OF  HOME  AFFAIRS—Contd.

 MR.  DEPUTY-SPEAKER:  Now,

 further  discussion  and  voting  on  the

 Demands  for  Grants  under  the  control

 of  Ministry  of  Home  Affairs.  The

 Home  Minister  will  reply.

 गृह  मंत्री (st  छेल  सिंह) :
 महोदय, कल  भार  परसों,  दा  दिन,  तक-

 रोशन  14  घंटो  तक  इस.  सदन  के  सम्मान-

 बड़ा  मद्द कूर हू.। हू  उन्होंने  ल

 आर  जजबात  स  फ्री  और  फ्रैंक  रार  दी  ही

 **Not  recorded.
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 जम्हारियत  मे  सबसे  बड़ी  बात-और

 भी  बाते  हाँ,  लेकिन  एक  बहत  बड़ी  बात-

 हुस्ना  जर  व  हुकूमत  भी  ता  नदी  हँ।

 फिर  इस  नद  मं  क्या  खराबी  हाँ।

 वतन  के  रहनुमाओं  मत  उलझां  इस  मां

 इंसान  ता  पफितरतन शराबी हा दारा बी  हँ  ।


